-
IN THE CENTRAL AIBINISTRATIVE TRiBUNAL HYDERABAD BENCH AT HYDERABAD -

0.a.N0. 4/3 /o3

Date of Order:.s -93
Between: ’ /72

L. Livisional Failway Menager, (DG)
Soutn Ceutral Railway, Secunderabad,

2. Pormanent “ay Inc--ctor (Zon)
S.C.Rly, Secundéerabad.

3.. Chiefl Signal Inspector,

Signal & Telecommunication Department,
S.C.Rly, Secunderabad.

. o , ‘e Applicants.
and
1. . pallerh.

* 2. Presidino Officer, Labour Court,
Narayanaguda, A .P,.Hyderabad.

.w Respondents,
Fer the Applicantsi'Mr.N.L;Devraj, 8C for Rlys,
For the Resbondentss va

. CORAM:
THE HOMN'BLE M:.JUSTICE V,NEELADRI RPAO : VICE CHAIRMAN

AND
THE HOW'BLE MR,P.T TIRUVENGADAM : MEMBEL(ADMH)
The Tribunal made the following Order:—

Admit, The operation of the order dated 11—3-92
in C.M.P.No, - 6 /83 is suspended untll further orders.
Issue notice to the Lespondemnts.

Post the case on 6.9.93,

' SR
D7~ R by 37/7S

1. The Divisional Railway lManager (B.G) S.C.Rly,  Secunderabad,
2. The Permanent Way Inspector (Con) S.C.Rly. Secunderabad.
3. The Chief Signal Inspector, Sighal & Telecommunication -
Department, o.C.Kly, Secunderabad.
4. The Presiding Officer, Labour Court, Narayanaguda, Hycerabad.
5. One copy to Hr.N.R.Devraj, SC for Rlys. CAP,Hyd.
6. One copy to Mr. .o -
7. One spare copy, '
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Il7 THE CENTRAL ADMINISTRATIVE TRIBUNAL
HYDERABAD BENCH AT HYDERABAD

THE HON'BLE MR,JUSTICE V.NEELADRI RAO
VICE CHEIRMAN
ALND :

THE HON'BLE LA.BLGORTY : MEMBEK(AD)

Al

THE HON'BLE MR[.T.CHAYDRASEKHAR REDLY

MEMBEER(J) -
ALY

. THE HON'BLE MR,P.T.TIRUVENGADAEM :M(A)
Dated : ‘;,./7/..1993

ORDER/ JYDCMENT

"

- ) - . i AT
Medre Rt Co N

in-
612/73
0.A,No,
: 'T.—?:'."NO. S (""-pq )

Admitted and Interim directions
issued '

allawed

Disppsed of with directions
Di smissed

Dismiissed as withdrawn

Licsmilssed for default,

pvm






